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(c) The Government has not taken any
decition on this matter so far.

(d) The Railwaymen have demanded
payment of 8:33% of wages as minimum
bonus.

(e) For railway employees alone the
financial implications will be about Rs. 71
crores per annum.

(f) N2 such proposal Las been received
by the Government.

Amendment to Bonus Act

«77. SHRI ANANT DAVE:

SHRI DALPAT SINGH PARA-
STE:

Wl the Minister of PARLIAMEN-
RA\‘{Y AFFAIRS AND LABOUR be
P

cased to state:

(1) Wazther the recommendations of
th: Bh)thalingam Committee have been
¢rviidered and docision taken on an inte-
geatzdl policy of the Government on
boaus issue as a whole;

(b) whether Government are  contem-
plitinz to bring forward the neccessary
am:nlmants in the Bonus Act framed on
the hasis of this decision;

{c) if so, what are its details; and

(d) i aot, how it will affect the interest
of industrial workers as such ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) to (d). The
question of bonus, including extension
of the coverage and related issues, is
receiving very careful consideration and
the Government’s intention is to introduce
the necassaty lzgislation before the festival
season.
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De: elopment of Cochin Port

*79. SHRI K. A. RAJAN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleascd to state:

(a) whether Government have taken a
decision on schemes for the development
of the Cochin Harbour submitted by the
Port Trust; and

() if so, the details of the project and
other details thereof ?

THE MINISTER O STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b), An integra-
ted scheme for the development of Cochin
Port for handling of POL and fertilisers
at an estimated cost of Rs. 26°08 crores
has been received from Cochin Port Trust
for sanction by the Government. A deci-
sion would be taken on merits of the pro-
posal.
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